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* IN  THE  HIGH  COURT  OF  DELHI  AT  NEW  DELHI 

+  CS(COMM) 684/2019 

 BRISTOL MYERS SQUIBB HOLDINGS & ORS. 

..... Plaintiff 

    Through: Ms. Ridhie Bajaj, Adv. 

 

    versus 

 

 EMCURE PHARMACEUTICALS LIMITED 

..... Defendant 

Through: Ms. Yojana Sonkusare alongwith  

Ms. Ananya S. Saraoai, Advs. 

 

 CORAM: 

 JOINT REGISTRAR (JUDICIAL) SH. AJAY GULATI 

    O R D E R 

%    21.12.2023 
  

 

Learned Presiding Officer is on leave today. 

 Re-notify for purpose already fixed on 21.03.2024. 

 

 

    Reader to  

SH. AJAY GULATI - I (DHJS), 

JOINT REGISTRAR (JUDICIAL) 

 DECEMBER 21, 2023 

 

 

 

     Click here to check corrigendum, if any 
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